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(v) NEED FOR MAKING AVAILABLE THE
TOTAL ALLOTMENT OF FUNDS FOR
YELERU RESERVOIR PROJECT IN
ANDHRA PRADESH.

SHRI KUSUMA KRISHNA MUR-
THY (Amalapuram): Yeleru Reservoir
Project is a mojor irrigation project pro=
posed on Yeleru river near Yeleswaram
in East Godavari district of Andhra Pra-
desh. Though the scheme wag considered
in 1951 for flood control, it was finalized
for irrigation in 1971. This project can
irrigate about one lakh acres of land in
Prathipadu Pithapuram and Tuni of East
Godavari district and Narsipatnam, Ana-
kapalli and Chodavaram of Visakhapat-
nam district. Later, the scheme has been



